20 Written Answers to [RATYA SABHA] Starved Questions

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAT GANGARAM AHIR): (a) to (d) The State of Jammu and Kashmir has
been affected by terrorist activities sponsored and supported from across the border.
All Security agencies are working in close coordination, both at the ground level as
well as in sharing of intelligence, to effectively deal with terrorist activities. The number
of incidents in the State is linked to infiltration from across the border and includes
acts committed by terrorists during anti-militancy operations conducted by the security

forces. The details during the last three years are as under:

S1. No. Incidents 2016 2017 2018 (upto
02.12.2018)

L No. of incidents 322 342 587

2 No. of terrorists neutralized 150 213 238

3 No. of civilians killed 15 40 37

4 No. of security personnel martyred &2 80 86

As per reports, some arrested persons affiliated to terrorist outfits have revealed
during interrogation that they mntended to propagate anti-national activities in other

parts of the country.
Disinvestment of Air India

*23. DR. SANJAY SINH: Will the Minister of CIVIL AVIATION be pleased to

state:

{a) whether any proposal regarding disinvestment of Air India is pending with

Government;
(by if so, the details thereof;
{c) the details of the roadmap for revival of Air India, if any; and
{d) the details of total outstanding of Air India dues and its payment plan?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
{SHRI JAYANT SINHA): (a) and {b) The Preliminary Information Memorandum (PIM)
for nviting Expression of Interest (EOI) for the Strategic Disinvestment of Air India (AT}
including its shareholding in Air India Express and Al SATS was issued on 28th March,
2018. No Eol/ bid was received till the last date of receipt of bids. The Government

remains committed to the disinvestment of Air India. In this regard, the Air India
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Specific Alternative Mechanism (AISAM) has, infer-alia decided that in view of volatile
crude prices and adverse fluctuations in exchange rates, the present environment is not
conducive to stimulate interest amongst investors for the strategic disinvestment of Air
India in the near future. The issue would be revisited once global economic indicators
including oil prices and forex conditions stabilize. AISAM has directed to separately
decide the contours of the mode of disposal of the subsidiaries viz. Air India Engineering
Services Limited (AIESL), Air India Air Transport Services Limited (ATATSL) and
Airline Allied Services Limited (AASL). Further, AISAM has, infer-alia, approved the
contours for sale of subsidiaries of Al and directed to expedite the sale of ATATSL.

Air India's Revival Plan is focused on building a competitive and profitable airline

group. The Revival Plan comprises several major elements including:

1 A comprehensive financial package, as approved by Government of India -

this includes transferring non-core debt and assets to a SPV,

(1) Higher levels of operational efficiency by strengthening management and

implementing best practice business processes,

(iii) Robust organizational and governance reforms to be implemented by an

eminent Board,
() Differentiated business strategies for each Air India's core businesses,
(¥) World-class HR practices to ensure a talented and motivated workforce and

(v1) Sale of non-core real estate assets and strategic disinvestment of subsidiaries

such as Air India Air Transport Services Ltd.

(d) The total outstanding dues from various parties as on 31.03.2018 as per the
audited statement of Accounts is T2815 crore. It includes a sum of I607 crore which
1s due from the various Ministries for Special Extra Section Flight (SESF) operations.
Regular follow ups for the same are made by Air India and Ministry of Civil Aviation

and normally such dues are cleared from time to time.
Meodernisation of police infrastructure in Tamil Nadu

24 DR. V. MAITREYAN: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether Government has allocated funds for the development and

modernisation of police infrastructure in Tamil Nadu;



